CENTRAL ADMINISTRATIVE TRIBUNAL

JABALPUR BENCH, JABALPUR
Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

<<

Applicant (s)

Dated Z7.
>
Registration No. f. . 1}
[P
Wv.zjy.. "fysy...
VERSUS
$  --P. ) /3 J —

Respondent (s)

A copy of the ORDER dated........ fff.r....

passed by the Hon'ble

Tribunal in the above mentioned case is forwarded herewith for necessary action.

25.4.2006G
Applicant by Shri Naveeti uubey
"mJ Af on behalf of shri P.1l. Dubey.
zJL Heard the learned counsel for the

applicant.

This contempt petition was filed for
non—-compliance of the order of the
Tribunal dated 15th June, 2004 in OA No.
322/2003.

— = 'L'nuty. counsel—, for the
applicant has submitted that the said

judgment has been stayed by the Hon'ble
Supreme Court in SLP No. 1203 6/2005 on

4.1.2005. The order is placed on'record.

In view of tills he does not wish to press
this “contempt petition any more.
Accordingly]* this CCP is dismissed

as not pressed.,
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(Mrs. I-leera Chhibber) (Dr. G.C."3rivastava)
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